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 gations  in  the  SAARC  region.

 2.  Discussion  on  the  atrocities  on
 ¢heduled  Castes,  Scheduled  Tribes  and
 fhorities.

 SHRI  ANANTRAO  DESHMUKH
 (Washim):  Sir,  |  request  that  the  following
 items  may  be  included  in  the  Next  Week’s
 agenda.

 1.  Need  to  have  communication  plans
 in  Individual  Ministries  and  Departments  in
 consultation  with  Ministry  of  Information  and
 Broadcasting  for  formulation  of  Budget  Es-
 timates  for  Govemment  Advertisements  in
 the  Directorate  of  Information  and  Broad-
 casting.

 2.  Discussion  on  the  necessity  of  adcp-
 tion  a  clear  and  articulate  policy  document
 on  Government  Advertisements.

 PROF.  K.V.  THOMAS:  (Emakulam):
 Mr.  Deputy  Speaker,  Sir,  |  request  that  the
 following  inter  may  be  included  in  the

 nent week’s  agenda:-

 Need  for  early  settlement  of  strike  by
 Flight  Engineers  of  Air  India  to  provide  relief
 to  the  stranded  passengers.

 [  Translation]

 SHRI  SANTOSH  KUMAR  GANGWAR
 (Bareilly):  Sir,  |  request  that  the  following
 items  may  be  included  in  the  next  week's
 agenda:-

 (1)  A  motion  needed  to  include  Bhurji
 (Bharbhuja)  community  in  the  list
 of  Scheduled  Castes  should  be
 brought.

 (2)  Permission  should  be  granted  to
 construct  a  bye-pass  at  the  Na-
 tional  Highway  No.  24  at  bareilly
 city.

 [English]

 SHRI  BALLAV  PANIGRAHI  (Deogarh):
 Sir,  |  request  that  the  following  items  may  be
 included in  the  next  week's  agenda:-

 Supl.  Demands  for  33.
 Grants  (Rlys),  1992-93

 1.  Implementation  of  Jawahar  Rojarਂ
 Yojana  and  association  of  Members  of  Par-
 liament  with  it.

 2.  Formation  of  autonomous  regional
 development  boards  or  Councils  in  different
 backward  areas  including  one  in  Western
 Orissa  with  funds  provided  by  the  Union
 Govemment  directly.

 SHRI  V.  DHANANJAYA  KUMAR
 (Mangalore):  Sir,  |  request  that  the  following
 items  may  be  included  in  the  next  week’s
 agenda:-

 1.Need  forearty  clearance  of  Mangalore
 Super  Thermal  Power  Project  and  conver-
 sion  of  Bangalore-Mysore-Mercara-
 mangalore  Road  into  National  Highway.

 2.  Discussion  regarding  De-Pooling  of
 Coffee  by  making  amendments  inthe  Cofee
 Act.

 13.00  hrs.

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (RAILWAYS),  1992-93

 [English

 THE  MINISTER  OF  RAILWAYS  (SHRI
 C.K.  JAFFAR  SHARIEF):  Sirl  beg  to  present:

 “  x  statement  (Hindi  and  English
 versions)  showing  the  supplemen-
 tary  Demands  for  Grants  क  re-
 spect  of  the  Budget  (Railways)  for
 1992-93.  [Placed  in  Library.  See.
 No.  LT-3556/93]

 13.01/2  hrs.

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (JAMMU  AND  KASHMIR)  1992-

 93
 [English}

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  M.V.
 CHANDRASHEKHAR  MURTHY).  Sir,  |  beg
 to  present:


